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sumption it hos been made obligatory
on vanaspati mapufactures to use im-
ported oils to the extent of 50 per
cent in the manufacture of venaspati
The impory of edible ofls hag hLeen
stepped up The export of HPS
groundnuts has been banned. An
additional quota of 20 thousand tonneg
of non.levy sugar has been released
for August, 1976. The export of
potatoes has been banned Raw
cotton 1s being imported to supple-
ment the domestic stock

Constraint on Private Industry

188 SHRI TRIDIB CHAUDHURI
Will the Minister of INDUSTRY
be pleased to state:

(a) whether the attention of the
Government has been drawn to the
Press statement made by the Presi-
dent of the Federation of Indian
Chambers of Commerce and Industry
in Madras on July I8 1878 to the
effect that private sector industry was
unable to take full advantage of the
present good climate for economic
growth, because it was unable to mo-
bilise normal equity capital;

(b) the reactions of Government to
this statement; ang

(¢) whether any dialogue has taken
place between the FICCI and the
Government about the nature of cons-
trants felt by industry in regard to
the full utilisation of its installed
capacity and expanston”

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHR1I B P. MAURYA): (a) Yes,
Sir.

(d) The following information rela-
ting to the capital raised by the non-
Government compaines during the
fiscal year 1975-76 indicates that
there was an increase of Rs 396791
Jakhs over the year:

Year

(Rupees in lakhs)
1974-75 13873 50
1975-76 17841.41
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Further the All India Index of Secu-
Ry Prices (1076-71-100) which had
touched a low ebb in May, 1976 regis-
tered an improvement in June, 1876
there by indicating that market ex-
pectations are improving subsequent
upon the improvement in the State of
country's economy. Subsequent stock
markets reports also indicate further
improvement in share prices

(¢) No specific dialogue has taken
place between the FICCI and the Go-
vernment about the constraints felt by
industry However, various aspects of
industry, including the constraints,
are discussed with Government at
various forums like Central Advisory
Council for Industries, Development
Councils, Panels etc.

Production of Consumer Goods

186 SHRI M KATHAMUTHU:
Will the Minister of CIVIL SUPPLIES
AND COOPERATION be pleased to
state

(a) whether the production of some
consumer goods has fallen consider-
ably during the year 1976;

(b) 1f 80 the facts thereof,

{¢)} whether the manufacturers of
these consumer goods have cut the
production wilfully to create artificial
scarcity, thus to keep the prices at
higher levels, ang

(d) if so, action taken against them?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES
AND COOPERATION (SHRI A C
GEORGE)* (a) to (d) A statement
indicating the production of various
consumer goods industries during the
first six months of the year 1976 as
compared to corresponding period in
the previous year is laad on the Table
of the House [Placed in Library
See No. LT-11008/178].

It 1s only in the case of 19 items out
a total of 87 that there hasg been
fall in production. There are no In-
ications that the manufacturers of
these consumer goods have cut the
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production wilfully to create arti-
ficial scarcity. Hence the question of

 faking any action against them does
not arise.

Central Agency for Indusirial Raw
Material

137. SHRI VARKEY GEORGE: Will
the Minister of INDUSTRY be pleased
o state:

(a) whethe: Government praopose to
set up a Central Agency to operate &
buffer stock of Industria] raw

?material; and

(b) 1if so, the outlines of the pro-
posal?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
B. P MAURYA): (a) and (b) While
Government intends to hold sufficient
stocks of important industrial raw
materials in order to ensure adequate
availability at reasonable prices theie
i nO propose to set up a new sing'e

. agency to operate a buffer stock of
: sych materials
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Agreement with MN F, Leader

190. SHRI K. MALLANNA: Wil
the Minister of HOME AFFAIRS be
Pleased to state:

{a) whether the underground Mize
National Front Leader My, Laldengs





